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61 URIGINAL APPLICATION NO. 	 1994 

NISC.PETITION/COrJTE.fv)PT PETITION/REVIEW APPLICATION NO, 	 O.A. 	) 

VW 

	 Shri O.N.Saikia, ACS 	
APPLICANT (s) 

VERSUS 

U,O.I & Ore. 	 - 	 RESPONDENT (s) I..- -- - ..-,c.t - .•i fl: t,. _J_- 

	

• 	Mr P.'K.Gosuami 	
ADVOCATE FOR 

	

• 	
Mr Chutia. 	 APPLICANT (s) 

-------._ .' .:- r-

Mr_A.K.Choudhury,Addl.C.C.S.0 & G.A.,A:ssam. 
ADVOCATE FOR 
RESPONDENT (s) 

------ 

40 

OFFICE NOTE D A T E 	 COTt5 ORDER 

.., 	I 

I 	 - 
This application Is 1* 	 -' 23.3.94 	- 	Heard learned an Senior 
form and wfJj ini. 	 ,counsel Mr P.K.Goswarni on behalf 
C.F  
depc 	i 	 of applicant Shri. D.N.Saikia,ACS. 

Prused the statements of'-grievan — 

• 	atcd .....R;:-:.. 	- 	 'ces and reliefs sought for in this 

- 

	

	: -application. Learned Senior Gout. 

Rdvocate,Assam fir Y.K.Phukan 

	

(y-Iy.B.I1strarcJ) - 	 -. 	prsys for two days time to get 
- ' 	 Time allowed as 

I 	 t  ,prayed for. 

- List on 25.3.94 for consi- 

	

P 	
deration of admission and further 

	

- 	
'orders. 	 - 

	

.equisite tee of Rs ..... 	 . 	- 

	

dei,osie.' fn 	...... Nos  
!iC PO/BDI 	 - 	 - 

CashRece,Np01 	 • 	- 	 Vice_Ch(hirmafl 
atcd 	 : 

	

/1 	 S 

- by . 	 1 pg 	- 



o.A. 61/94 

OFFICE NOTE 	 D.  A T E 	 COURT'S ORDER 
- 	

. 	 - 

'2,3.94 	Heard learned Senior Rdvo 
• 	

, cate lr P.K.Goswamj on beharf af 

• 	- 	 - 	 .: 	 applicant Shri Ohirendra Nath 

Saikia,ACS. Perused the state-

ment .br grievances and: reiefe 

sought for in this application. 

Also hard- learned Sr.Govt.Advo- 
• - 	 , 	

• •, cate,As&arn Mr Y.K.Piiukan and 

Addl.C.G.S.0 fir A.K.Choudhury. 

This application is admitted 

Issue notice on the respondents 
• 	 I 

• 	 , 	, under Registered Post. Mr Phukan 

and fir Chc.udhury prays for six 
I 	 - 

weeks tithe to file counter. Time 

.• 	. •• 	 ' allowed asp-.rayedfor, 

List on 23.5.1994 for 
1 	

cotinter, and.. furthsr o.rders. 
I 	 0 

Heard coutse1 of t h e parties 

on interim relief prayer. In j . 
view of-i allegations that 7(seven)' 

officers of the Assam Civil 

Service attaining age of 54on 

first day of April,1994. have been 

• recommended/forwarded by the 

State Government for consjder 

tion by....the Selection. Committee 

for preparation of select list 

for promotion to IRSagainst 

vacancies for the year 1994-95 

in the Assam fieghalaya Joint 

Cadre, we consider it just and 

expedient to pass the interim 

order as under :- 

Respondent No.3 9  Government 

of Assam is directed torecomm-

end and forward the name of 

applicant Shri Dhirendra Nath 
- 	

. 	 .. - • 	 • 	 Saikia,RC
•
S alongwith his records 

- ' 

	

	immediately to the Selection 

Committee for consideration 

• 

I 	 P 	• 	 0 	 contd.. 
• 	

. 	 I 
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.1 , 	. 
i' 	

: 

>7' 	
•1 

4 .  

UFFI U 	 iiE 

I 	 4 

25.3.94 

4 	 .. 

I 	 4 

4 .  

I 	 1 

Copy of the order be furnished. 
to the counsel of the parties. 

InPorm all cbncernd by'a 
special messenger/Fax message/ 
telegraphically etc. at the, 	•1 

Cost of the applicant. 

By order 	 : 
A 

cf. 272/97 
Z42 v - 

12 ft' 
1 

nil, H 

O.IA. 61/94 	 5 

C. TS JEk 

while preparing select list for 

promotion to the lAS for the year 

1994-95 Assarn [leghalaya Joint Cadre. 

The respondent No.2, Union public 

Service Commission and respondent No.4, 

Selection Committee are directed to 
proceed in the matter of selection 

havIng regard to the Regulation 5(3) 

of the lAS (Appointment by Promotion) 

Regulation 1955 and to consider Shri 

Dhirendra Nath Saikia,RCS alonguith 

eligible candidates already recommended. 

Inform all concerned immediately. 

Vice— hajrmaj 

emb e r 

pg 
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O.A. 61/94 

24..6-94 	Learned counsel Mr,P.JPhukan 	c. 

'submits that o±'der may be passedin 
• 	

:-- 	:.,presence of Sr,courisel Mr,P.K.Goswami. 

• 

	

	Addl,C.,G.S.C. Mr.A.K.Choudhur.y is present. 

List An 28-694 for order. 

' ZJt (t44 	tt 	 Vice_Ch'rman 
°' 	7 -' C 7 1 •-'4 	 11 

Irn 

28 .6.94 	 Learned counsel Mr J.Chutja for the 

	

' 	
I ap1icant is present. Learned Sr.Govt. 

• Idvocate, Assam Mr Y.K.Phukan submits 

that a review petition has been filed 

in connection with this case and prays 

to list it af'ter a week for order. 

Adjourned. 
• 	

•-- 	: 	 List on 6.7.1994 for order, fir 

	

• • 	 : Phukari will serve a copy of review 

petition to-Mr JChutia. 

Vice—Chairman 

	

•0 	 t 	 I 

	

I 	• 

- 	 • 	 MemLe 
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•0 	 1 

	

0 	 ' 6-7..-94 ' 	Counsel ofthe parties are not 
present. 

List on 11-7-94 

-1 
• 	 • 	
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O.A. 61/94 	
V 

OFFICE iOTE 	 DATE 	
- 	 CWRTS ORD 

I 	 - 

V 	 25.7.94 	 Counsel of parties are present. 

19jc.P0tjtj 	No.62/94 by the respon- 

denti State of Rssam has been disposed 

V 	 • 	of vide order passed today, the 25.7. 

1994. The order dated 25.3.94 passed 
V 	

in this case had been complied as 

V 	
stated in the letter referred in the 

V 	 order of the i1js.Petjtjñ. It is not 
now Vnecessary.to  keep this case 	

V 

• 	 , 	pending. 

V 	 This Original Application is 

disposed of. 	V 

• 	 -. 	
Inform all concerned. 

• 

, 
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